
HIGH COURT OF JAMMU & KASHMIR AND LADAKH 

(Office of the Registrar General at Srinagar) 

Subject: Interaction of Hon'ble Mr. Justice Sanjiv Khanna, Judge, 

Supreme Court of India, with Hon'ble High Court Judges and 
on 21.06.2024 from 

Judicial Officers of District Judiciary 

4:00 PM to 5:00 PM 

No: L8 

10. 

By Order. 

No:322S-S TRG/Gs 

of 2024/RG 

All the Judicial Officers of District Srinagar, Budgam and Ganderbal 

are hereby nominated to participate in the subjcct programme at J&K Judicial 

Academy, Srinagar on 21.06.2024 at 4:00 PM, physically and the rest of the 

Judicial Officers of the UTs of J&K and Ladakh are also nominated to 

participate in the subject programme through virtual mode on the scheduled 

date and time. 

Copy of above forwarded to the: 

ORD ER 

Secretarv to Hon'ble Mr/Ms Justice 

Dated: 15.06.2024 

(Shahzad Azeem) 
Registrar General 

Principal Secretary to Hon'ble the Chief Justice. Iligh Court of J&K and Ladakh. 

Srinagar 

Director. J&K Judicial Academy. Srinagar. 

Registrar Vigilance. High Court of. J&K and Ladakh, Srinagar. 

Registrar Rules. Wigh Court of J&K and Ladakh, Srinagar. 

Member Secretary. J&K Legal Services Authority, Srinagar. 
lor information. 

Dated:15.06.2024 

lor information of their Lordships. 

Recistrar I1. High Court of J&K and Tadakh. Srinagar for inlormation and with the request lo create the 

link tor joining the interaction through virtual mode and sharc the same with the participants. 

AL Principal District and Sessions Judges, UTs of Jammu & Kashnir and Ladakh tor intormaion 

Incharoe NIC. IHigh Court of J&K and Ladakh. Srinagar lor intormation and with the reuuest to oe tht 

same uploadcd on the oflicial wcbsite of the Hon'ble Hiph Court 

Incharge Library. ligh Court Wing Jmmu/Srnagar for inlormation and to eep the record ot the Sane 

Registra General 
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